11 TEM NO 102 COURT NO. 8 SECTI ON X |

SUPREME COURT COF | NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 7380 OF 2001

VALLI AMMAL & ORS. Appel I ant (s)
VERSUS
M A. K. GOPAL & ORS. Respondent ( s)

(Wth office report )
Date: 31/01/2008 This Appeal was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE A K. MATHUR
HON BLE MR, JUSTI CE ALTAMAS KABI R

For Appellant(s)
M s. Revat hy Raghavan, Adv.

For Respondent (s)
M. R Nedunaran, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Put up this matter after two weeks, as prayed for.

(Sukhbir Paul Kaur) (Vi jay Dhawan)
Court Master Court Master



